\/P‘/ Deaclaration of Assets and Liahilities
Year202572.026

L.AMTT.. . KRUMAR s/qnfdaughmr;'wlfe of MOHENDRA. PRASAD ,

‘ e ear i GISLATIVE. f BLY
[% g R ... years, belonging to BIHARK.. LEGIT. Hgg%ég%ﬁ%‘?gT
L’\;\IJ\ service and presently working as 0FFTCE. ATTENDANT. SECERATaRY...CEL.. . BVL

give hereln below the detalls of the assets {immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*®;

A, Datalls of movable assels
(Assets in joint name indicating the extent of joint owaership wilt also have to be
given)
5r. |  Deseription Self |  Spousa Dependant-1 | Dependant-2 | Dependant-3 |
[+ R 1 Nome(S) Hama Nams . Etc. Names
(i) | Cash 0 V& KRT [ANIKA AEKANSH
Pt ‘ OOO/ " IPASWAMN | KUMART | KUMAR
(i) | Depasits In SBT = % i
Banks, Financial 5’00%— _S‘Bl Alc
Institutions And |, AJe - 33650/~
Non-Banking  [ING P ENEL NTL NTL ,
g L U o | Financial B'OBDQE BoB Aje- !
e : “ X - q 0 -
iafzrec | CHmaanies 100/~ 1239/~ o e
BTN T e SR i el : ,»
Debenturas and ‘ ;
Shares In RITE it SNTLF R L
companies , |
{iv) | Other f}nancrar ‘PPF ,q/c_, PPF A/C- SUKHN,YF)
institutians, 12482 VOINA
NSS, Postal 106982 /. 4921/~ NIL i
Savings, LIC ST — A /c, AL
| Policies, et ‘
o 83424/ 199530/ 0
Mator Vehicles ! R
(detalls of : I - |
| make, ete,) NI NIL L NIL NI L [
Jeweliery (give ‘b-lc');_Dmm_(rfo'—D : *! = ' 40 b e
details of 200 U1M
4 ; N I
ﬂ:?;Lgnh)t and  ho M |grever | DTG NIL | NTIL
: SO e W e i
(vii) [ Other assets, | HOUSE  Houg HolD !
such as values | HoLD APPLIAN CES NIL el
of claims / APPL’LBNCGS 42 b \ | i :
s UNERRS o e L s e =Ry i s d

Note: Vaiue of Bongs ¢ shares / Dehentures as por the Jatesh markst valup in Steck

i 1 e P e A fick o,

EL:".ST‘I-Z‘II"I}" it respect of beted companies angd as pur Booxs in tha case of non bstad
campanes shauid b given. e

Ay - A, R [ S N PPy A e

i Dep r’l“t_l‘m'“ here mMeans & partan ShISEREAST A I 2nENGaRNL O S ,.;__,_:.“G ofirhe

VYRR,

TgHaoyag



B,

Details of Immovabhls assels

[Mote: Properties in joint ownership indicating the extent of

~aisa have to be imdicated}

joint ownership will

s ] “Description ] “Seif | Spouse | Dependani-1 | Dependant-2 | Dependant-3
| Mo, . | Nama(S) Mame | Name | Ec. Mame
RO Agrlcui;ural Land {'l-?lé’

- Locatlcn{s} s \DECTMAL

- Survey numbar(s .

- Extent (Total D%}SJQ—MDH NIt pILL B NE
measurameant) B’I HAR _

-Current market value  pPARENTAL ; i 5

(i} | Mon-Agricultural Land  |REST > i

- Lacation(s} -*Ehg-zElL
- Survey number(s 1'562

| Extent (Total ® gy NIL | NTL e s

| measurement) P%T;rgg AL |

| -Current market value |PATNA. 2 sl
(ili) Buildings {Cnmmerc;al |

and residential)

i Locatlon{s)
- Survey /fdoor
number(s) Ny BIL NTL NT L NITL
- Extent {Total )

. measurement) |
- Current market ;
value ‘ Rl |

{iv) ! Houses / Apartrnems 2.9 y |
etc.
- Location(s} DISWIL-
- Survey /door Eﬁﬁ? ; N :
number(s) == TL .
- Extent (Totai PATNA e ULl ‘ NIL
measurement) {
- Current market ; {
: value ‘ i PR AR il

(v) Others (such as | !
| |interest In property) __j__t’_IL B _‘NI Sl BEEE s it

() I glve herain below the details of my iabilities / overdues o public financial

institutions and government dues:-
[Wote : Please glve separate details for 2ach tem)

Name & addross of Bank /

Amount outstanding as

| Deascription
i finariclal Institutons(s) / [LT7 (PP
L Department (3) S e o
(i} Loans from Banks SB1 vzonm:mnomfﬁmﬂi 361509 /—
 {li) Loans fram financial
hsttutions s BT e
L) Government Dues: I ‘
‘ {a) dues fo departimants e
dealing with government NIUL ™NIL _
accommedation L g L i LA
(0) dues 1o departrments - | { |
dealing with supply of NIL | NI L '
Ay ler s e AL S % e T ) R S 4
ff’) duus 1o de [I]'{’r e “ ' ! {
"‘"I|f.|:] T slppiy : | {
olecteicity : NIL J



) dues 1o departments i
ggjjgg_gyi{h teﬁephones S ML o Pdsle
{e) dues to departments
dealing with government
| transport (Including T L
| afrcraft and helicopters)

(Fy Other dues, If any

ISR e o e i B

(b} (1) Income Tax including
surcharge [Alsn indicate
rhe assessment year upto e

' which Income T;x Rett?rn OHDP Ko 315 R NJ’ ke
| flled. Give also Permanent
Account Number (PAM}]
(i) W=alth Tax [Also
indicate the assessment

year upto which Weaith NTL
Tax return filed,]
(i) Sales Tax [Only in .
case of proprietary NIL NIL
business} '

(iv) Property Tax ST L S 7 o

o Personat Detail

GPF/CPF/PRAN Mo, it 09’36 c g l,. ,...-_.___’

Gender :- 5 ™ | (M/F)

Date of Birth

ol 1 [olm |1 1a [7 % | wommy

Class/Group - : C

| (0 7
[MESSENGIER (6FFICE ATTIEN DANT) |

{Full Name e.g. 8.A.S.-Blhar Administrative Service,

Cadre 1.

B.5.5.- Bihar Secretarlat Service wtc.)

Home District 2l NF\LHNDH

1 heraby declare that the above’ details are true to the best af my

knowledga and belief.
: \r\,‘
SIQNALUNE \vo ot P rmtiin i

Mame of Employes! ANTT ' KUMHR

Flace PHTNH et Designatian: DF’FICg b HTTENDHN T
Date:. '3 1022026 separtment: BTHAR, LELATSLATIVE ASSEMBLY

SeCETARIAT, PATNA

Mot fPlense Ghgn each page of the decipration. Asset declaration fornn
must be in A4 size white paper with compular typed {sngle 51843

in prescribed fopmak,




